
MEDIATION CENTRE RHC JODHPUR CAUSE L|ST 06.07.2018
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]\O. 
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TITLE 0I

c,1sll

Sh. Jhanrvar Lal
Purohil

D.B. Civil Nlisc. Appeal
No. 1006/2008, Smt.
Champa V/S Roop Lal.

lUr. Srjjan Singh
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]Ir. Shailcndrn Kallr

\lr. \lndh:! Ilam llishnoi
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MEDIATION CENTRE RHC JODHPUR,CAUSE LIST 07.07,2018

NAME OF
IIEDIATOR

TYPE OF CASE &
NO,WITH TITLE OF

CASE

NA|ITE OF PETITIONER
ADVOCATE

Sh. Akshla Ddve S.l]. ('ltl.ll \o. l{15/2017.
Srnl. Shcct:rl Shrimrli V/S
Shiv l)ntt l):rvc.
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Nlr. Ramcshnar l)art

MEDIATION CENTRE RHC, JODHPUR CAUSE LIST 09.07.2018
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TYPE OF CASE &
NO.WITIT TITLE OI-

CASE

Dr. Pramil:r
Ach.rn'a

S.B.CFA. No. 288/2017.
Rajrsthan State
Canganagar Sugar
mills Lad. V/S Veer Singh
Santokh Singh Anand
(Fabricntors). l'vt. Ltd.
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